CEHTRAL ADMIKISTRATIVE TRIBUNAL
PRINCIPAL BENCH

CP No. 44372009
MA 181172009
HMA 18122009
CA Fo, 18472003

New Delld this the 17t day of September, 2009,

Son'ble Mr. Justice M. Ramachandran, Vice Chairman {J}
Eon'ble Dr. Ramesh Chandra Pands, Member {4}

Manjit Bhar{s,

84 0 Shri Mani Ram,

ACF-1 Electric, N. W. Razlway,

Railway Station,

Sri Ganga Nagar. ... Applicant

{ By Adwocate Shri G.D. Bhandasi }
VENSUS
1. Shri Ashok Gupta,
General Manager,

Northern Western Railway,
Jaipur {Ray .}
2. Sl Alok Ramjan,
Divisional Railvay Manager,
Northern Western Ratlway,
Bilcaner {Raj.)
3. Shri Nawvean Aggarwal,
Sr. Divisional Electric Engineer,
Horthern Western Railway,
Bikaner {Faj.) ... Respondents

GRDER { ORAL)

3. Ramachandran, Vice Chairman {J}:

Applicant submite that there is contampt shown by the

respondents i ot implamenting the ordess passed by the

M vibunal in GA 18472003 on 4.5.2004.



g

2. Hméevar. Mr. Bhandari concedes that applicant was not
among one of the applicants in the earlier proceedings. In fact
there ware 25 applicante in the GA.  None of them has chosen to
complam, and years have passad.

3. Althoupgh, it is submitted that the judgment is in rem and
evan a third person simidarly situated can come up with a
contampt petition, we are not convinced about its relevance or
sustainability. Applicant ig not within his rights, according to us,
to file this cax}tasﬁpt. application. Application is dismissed. MAs

atso stand disposed of,
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{ Dr. Rams! &:}.ﬁdf& Fanda } { 3. Ramsachandran }
Hember {: Vice Chairman {J}



